45 Written Answers PHALGUNA 6, 1903 (SAKA) Written Answers 45

New Rajinder Nagar, Road No. 36
from Ring Road to Jail Road, Outer
No. 25 from Naraina Loha Mandi 1o
Ring Road (Road No. 26) from Najaf-
garh Road to G.T. Road, Road No.
41 from Wazirpur to Outer Ring
Road near Pitampura and flyovers at
Ring Road across railway lines near
Naraina and Shakurbasti, Roads being
improved by M.C.D. include the
Rohtak Road from Zakhira to Ring
Road, Jail Road including flyover at
Railway crossing, Road No. 34 from
Nagafgarh Road to Ring Road inclu-
ding bridge over Najalgarh drain.
60’ and 80’ road in Mansarover Gar-
den, road leading to cremation gro-
und, Tilak Nagar {rom Najafgarh
road and main road of Tagore Gar-
den,

Decision Re: proper colouring of
Vanapati Ghee
703. SHRI KRISHNA KUMAR
GOYAL: Will the Minister of HEA-
LTH AND FAMILY WELFARE be
pleased to state:

(a) whether the Government have
finally decided to make it obligatory
for the manufacturcers of Vanaspati
Ghee to colour the product;

(b) if so, the steps taken to check
the quality of Vanaspati Ghee to en-
sure appropriate colouring . process;
and . ,

(¢) the details thercof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KU-
MUD BEN. M. JOSHI) (a): There is
no proposal pefore the Government
to make it obligatory for the manu-
facturers of Vanaspati Glwee to co-
lorur the produect.

(b) and (c). Do not arise,

P

Approach Road to Goods Shed at
Laukaha Station

704, SHRI BHOGENDRA JHA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether a Member of Bihar
Legislative Assembly has represented

to the General Manager, N.E.R. Gora-
khpur for construction of approach to
road to goods shed and waiting hall
at Laukaha station under Samastipur
Division of N.E.R.; and

(b) if so, action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MENTRY AFFAIRS (SHRI MALLI-
KARJUN). (a) A representation
dated 15-1-82 has been received by
the General Manager, N.E. Railway.
In the representation the followng
facilities have peen demanded to be
provided at Laukaha Bazar Railway
Station: —

sl i |

(i) Repair to the approach road
of Laukaha Railway Station to
PWD Main Road,

(iiy Repair and extension to the

existing goods shed.

(iii) Provision of
and reteiring room.,

wailing room

(b) The existing Kachcha approa-
ch road is being repaired. The condi-
tion of the existing gooods ghed is
considered satisfactory. The exten-
sion of existing goods shed is not
considered justified. Considering the
level of passenger traflic offering at
this station, upper class waiting rocm
and retiring rooms are not considered
justified. However, second class wait-
ing hall already stand provided.

Development of children

705. SHRI MOOL CHAND DAGA:
Will the Ministcr of EDUCATION AND
SOCIAL WELFARE be pleased to
state:

(a) whether a national policy to
promote organised and planned deve-
lopment of children was formulated
during 1974 and a phased programme
was prepared under it;

(b) if so, the salient features of the
said policy and the steps taken so far
under the said phased programme,





